NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELH]I

DAILY CAUSE LIST DATED 15.03.2022 (TUESDAY)

COURT -l (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. ILA. No. 1502 of | Mathuraprasad C Pandey & Ors. Aastha Mehta Lalit Patel
2021 in Comp. Vs. Jamin Dave

App. (AT) (Ins)
No. 201 of 2021

Parthiv Parikh
RP for M.V. Omni Projects (India) Ltd.
& Anr.

Karan Valecha-R1
IchchhaKalash-R5

Application No. 01
& 02 of 2021 in
Comp. App. (AT)
(Ins) No. 233 &
333 of 2021

Anr.
Vs.
Pankaj Joshi & Ors.

With
2. Comp. App. (AT) | Nandish Patel Nandish Patel Avdhesh Kumar
(Ins) No. 266 of Vs. Varshney-R1
2021 Parthiv Parikh, Resolution Professional Aastha Mehta-R2
& Ors. Ravi Pahwa-R2 to R6
Sharad Tyagi-R6
3. Review Dwarkadhish Sakhar Kharkhana Ltd. & | Utsav Mukherjee Rohan Agrawal

For Admission (After Notice)

(Ins) No. 143 of
2020

Vs.
Deepak Maini & Anr.

4, Comp. App. (AT) | Vinayak Laser Tech Pvt. Ltd. Vineet Sharma Harsh Gattani
(Ins) No. 244 of Vs. Mudit Gupta
2020 Instapower Ltd.

5. Comp. App. (AT) | Kundan Care Products Ltd. Prithu Garg Iswar Mohapatra
(Ins) No. 305 of Vs.
2020 Aashish Gupta

6. Comp. App. (AT) | Regional Provident Fund Commissioner | Rajesh Kumar Abhishek Anand-R1
(Ins) No. 799 of Vs.
2021 Shekhar Resorts Ltd. & Ors.

For Hearing

7. Comp. App. (AT) | Prajendra Jaroli R. Sudhinder Nilesh Deep
(Ins) No. 09 of Vs.
2020 Jai International Pvt. Ltd.

8. Comp. App. (AT) | PNC Infratech Ltd. Abhishek Garg Abhishek Anand-R1

Kunal Tandon-R2
Sandeep Bajaj-R3




9. Comp. App. (AT) | Manoj Kumar Singh, IRP Arvind Kumar Abhishek Kumar
(Ins) No. 580 of Vs.
2021 Insolvency & Bankruptcy Board of India
10. | Comp. App. (AT) | Shailendra Singh, Resolution Prerna Robin
(Ins) No. 846 of Professional of Rosewood Trexim Pvt.
2021 Ltd.
Vs.
11. | Comp. App. (AT) | Vijay Parikh Prabhat K.C. Pradhuman Gohil-
No. 23 of 2021 Vs. R1 & R2
Tarun Chandrakant Parikh and Ors. Natasha Dhruman-
R7
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson
-sd/-
Registrar



http://www.nclat.nic.in/

